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LOK SABRA 

Saturday. August 12. 1967(lS'ravana 21. 
1888 (Saka) 

Th. Lok Sabha met at Eleven of the 
Clock 

[MR. SPI!AKI!R in the Chairl. 

SHORT NOTICE QUESTION 
Lay-olf of Workers In lute Milb 

SNQ. 46. Dr. Ranen Sen: 
Sbrl Indrajlt Gupta: 
Sbrl lapooath Roa loshI: 
Shit M. L. Sondhi: 
Shrf Virendrakumar Shah: 
Shrf D. N. Patodla: 
Shit Hem Baroa: 

Will the Minister of Commeree be 
, ,leased to state: 

<a> whether Government'. attention has 
been drawn to a news-item appearing in 
the Hindustan Times. on the 25th July. 1967 
that the Indian Jute Mills Association is 
contemplating to lay-off workers in the 
Jute Mill. one day a week from August. 
1967 for 4 months; and 

(b) if so. the reaction of Government 
thereto? 

The MInIster of Commette (Shrf Dlnesh 
Singh): (a> Yes. Sir. 

(b) Attention is invited to the Statement 
laid on the Table of this House on the 10th 
August, 1967 regarding the policy Govern-
ment propose to follow in respect of the 
problems of the Jute industry. It will be 
observed therefrom that Government do 
not consider the proposed curtailment of 
production of jute goods necessary in the . 
present circumstances. 

Dr. Ranen Sen: The Jute industry is 
100 years old. if not more. It has been 
a commOD phenomenon for the Indian Jute 
Mi11ownen' AaIociation to cloIe iIowD mills 
partially or reduce working hours. This 

19096 
year there is the prospect of a bumper jute 
corp. It is widely believed in the jute 
growina areas that this move to clOle down 
mills for the coming four months one day 
a week Is with a view to bring down the 
price of raw jute. BesIDes the step he was 
suggested in the statement given to us 
earlier. what actual step has been taken to 
see that the Jute growers are not cheated 
at their rightful price for raw jute ? 

Shit Dlnesh Singh: So far as the earlier 
part of the question is concerned. we are 
aware of this problem. That is why ] 
said we do not feel there is any justiftca-
tion for any closure just now. As for the 
second part. I announced sometime ago 
that we have raised the support price of 
raw jute from Rs. 35 to Rs. 40. I had 
mentioned in that statement that Govern-
ment would purchase all jute at thiS 
support price. if It became necessary. 

Dr. Ranen Sen: Sometime back IJMA 
had approached the West Bengal Govern-
ment also and that Government have set 
up a commission of inquiry under the 
Commissions of Inquiry Act. What ia 
Government's reacllon to such an inquiry 
Instituted by the State Government? 

ShrI DInesh Singh: It is difficult for me 
to give reactions; I can only give facts. 

ShrI IndnlJlt Gupla: In the llatemeal 
which the non Minister laid on the Table 
the other day. he ):lad stated that 'it has 
been decided to suspend futures trading 
tor a period of one week to bellin with'. 
Is it not a fact that the difficulty from 
which the jute export trade is suffering at 
the moment is basically due to the excessive 
speculation that is going on in the futUres 
market? And has IIis attention been drawn 
to the speech made at the East India jute 
and Hessian Exchange's annual meeting by 
the president o( that body. Shri S. K. 
Ghosh. where he said about the futures 
market: 

''There was CXCCIIII of .pe4:UlatioD' 
which by grosaIy exaggerating price • 
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movements did serious harm to the 
export trade". 

:Does the Minister consider that suspeusion 
of futures trading for one week is really 
adequate to cope with such a deep-rooted 
malady as this kind of speculation, without 
oIiminatiq which the export trade will 
Bver _er? 

SlId 0 ... Sioak: 1 think in that state-
ment later on I have said that we shall 
keep it closed so long as it i. necessary. 
We have already extended the closurc. 
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!IaI VIreodnblllllr SIWn The hon. 
MfabM. IlCid just n_ that he does not 

want to enter into a price war with PaIW-
tan and that there is the question onlY 
ot price reduction. May I know if it not 
a fact that, whatever be oJur Bour price. 
the effcct of excise duty hich India has 
levied is retarding our exports and the 
effect of incentives which Pakistan is giving 

is encouraging Pakistani exports and 
whether these factors have not led in the 
last two or three years to an imbalance. 
that is. Pakistan's exports increasing and 
India's exports decreasing; if so, what 
specific steps we suggest. apart trom the 
fact that we do not want to cnlcr into a 
price war with Pakistan, to reduce this 
imbalance? What is it that we want to do 

hy which we can reduce this imbalance? 

Sbrl Olnesb SJngb: The imbalance can 
only be narrowed by some action thlll 
Government may take. We have reduced 
the export duties to some extent. But wc 
are actually the price set\crs in the jute 
industry and it should be possible for us 
to sell jute by proper unit values of jute 
goods that we are selling abroad. There 
is still considerable profit in this industry 
to absorb Pakistan's reduction of price 
from time to time. The whole point in 
this is that we must move into new items 
of production and new items of cxport: 
just as we developed carpet bagging more 
new lines must be developed for ow 
products. 

Shri O. N. Patodla: The suueation for 
closing down the mills arises out of the 
shrinkage of demand for IadiQ jute gQDd5 
in the world. May I know, therefore. 
from the hon. Ministcr whether it is a 
fact that in the course of the last nine 
years the share of India in the _rid 
export of jute goods has dropped dQwn 
from 32 per cent to S8 per cent and thc 
share of Pakistan has increased ~ 7 
per cent to 33 per cent and it is expected 
that by 1970 Pakistan's share will comc 
to SO per cent? The exp()rt ot sacklnB 
particularly has gone down from 4,4S,000 
tonnes in 19 S S to only 1.73.000 tonnCI 

in 1966, Therefore. will the hon. Minister 
admit that the cntlre imbalance ariseR out 
of thc fact that in spite ot the conversion 
cost in India being ~  it is the export 
duty imposed by India and tile incendw 
aHo"ftd by Pakistan which create lb. ____ f· 
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SIui Raap: Hear, hear. 

ShrI Din. Singh: I do not know what 
han. Member, Professor sahib, was 
chl!erin,. 

SIdi Rang: You cannot even under-
stand what he has said just noW. 

SIdi 5. K. 'I'IIpurIah: It is beyond him. 

Slut Dlnesh SInah: May I give you 
lOme ligures which may be of interest to 
this House 1 Let us take the last Cour 
years. In 1963-64 the export of Pakistan 
hu been about 244,000 tonnes and our 
export quantum then had been 913,000 
tonnes. Then again, if we take the last 
year where we had difficulty because we 
wcte short of raw jute, our exports were 
734,000 tonnes as against Pakistan's 
379,000 tonnes. So, there is still a bib 
!III' between what we are exporting and 
what Pakistan is eXporting. The main 
point is that the jute industry i. not facing 
competition only between India and 
Pakistan but also from synthetics that are 
coming in. That is why I said that the 
whole !lecret of success lay in our explor-
ing of new markets and not banking on 
sacking only because sacking is beina 
prt>cluced by Pakistan in large quantities. 
We should go into new channel, like 
carpet bagging. It is a very important 
industry and 'We are in continuous talb 
with leaders of this industry to see that 
they can find new markets for it. 

Slut D. N. PatodIII: Sir, I seek your 
protection. My question wu whether It 
iii a fact that our percentage in world 
export has gone down from 82 per cent 
In 1957 to S8 per cent in 1966. Is It a 
fact or not? 

SIIrI Dlneah SlDch: Without working It 
out how can I say? But I have aiven 
the figures. 

SIIrI Hem a.naa: Since in competition 
with Pakistaa India • loIina her interna-
tional markets In jute, may I bow what 
positive stepe OoYenUDeDt propose to take 
to resurrect and revitalise the declinins 

IIUIlbt for lDdia. rna, be '" ~ to 
new markets? Do the Ocn.DDWIIt ,\.;nt 
that the bu1!er stock for manufactured lute 

good proposed by the Government ilf 
going to IOlve the problem in any way ~ 

Slut DfIleIII SlaP I I mentioned that 
we felt that the main thina that we have 
gtlt 10 consider is exploring new aveBuelf 
for this. May I again give 8 figure to 
giYe 81\ example? U!Ok at the po!ilion' 
of hessian. This is not a very new item 
in that sense. but here agaiD we haft a 
certain advantage. We did DOt baft the 
advantage we had in the put in sacldni 
because Pakistan has gone into productiw 
of sackingj considenbly and th~ hl\le' 
increased their production. Therefore the 
advantage for our Industry is in 101111 Inl& 
new avenues where they will face 1_ 
competition. 

Shri Hem Barua: We must know that 
we baYe been beaten back by Pa\dstan and 
the Minister did not enlighten ua on that. 
What we are interested in is what stepl 
the Government hu taken or propoaea to 
take to resurrect and revitalise the declin-
ing market of India. That i. what we ate' 
interested in. He can give us the stepa. 
taken by Government .. a, b, c, d. 

ShrI DInah S ..... : There '* lOme diffe-
rence in the approach and that is why I 
think there is a misunderstanding. Mt' 
point is only this that it ig not a quutiolt 
of resurrection but it • a que.tion of 
moving into new avenues. 'lbat ii whllt 
we have constantly been bearin, In mind. 
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Sbri Sarendraoath Dwivedy: The Minis-
ter, in reply to Dr. Sen. said that they 
would give price support to jute growers, 
if necessary. May I know whether it is 
not a fact that Rs.  40 for Assam bottom 
jute fixed at Calcutta is too low consider-
ing the increased cost of production aud 
will they review the position because 
actuaIly jute growers in Orissa and Assam 
do not get that rate because it is fixed at 
Calcutta ? 

Sbri Hem Buua: We are ueglecte4. 

Sbri Surendranatb Dwlvedy: Will there 
be a review and will they take any step 
to see that this price is available to 
growers in Assam and Orissa as well? 

Shri D. N. Tiwary: Bihar also. 

Shrl Dlnesh Singh: We do not consider 
that Rs.  40 that we have fixed is low. In 
fact, the Agricultural Prices Commission 
went into this question and without giving 
out any secret I might say that we fixed 
a higher price than was recommended. 
We have taken alI this into account and 
we have said that we shall have Rs.  40 
as the support price at which Government 
will buy jute as it becomes necessary. 

Sbri M. I.. Sondhi: The Minister has 
been urging the industry to take step. to 
find new avenues but surely 0' 0 way 01 
evading his own responsibility. Since 
direct and indirect employment provided 
by jute milIs runs into lakhs and there is 
need for maintenance of employment 
opportunities in West Bengal for political 
and economic stability there. what are the 
urgent measures which he himself and his 
ministry propose to take to develop these 
new areal and new products on a very 
urgent and immediate basis? 

Slat D..... SInIh: I request yon to 
CIOIlSidcr Whether it is desirable for me to 
.411CD111 in detail what new avcnuea the 

industry may be wanting to enter. Thera 
will be no surprise left if we tell th!1t ia 
advance. 

Sbri H. P. Chatterjl: May I know 
wbether it is a fact that the Central Jute 
Committee fixed a parity price of raw jute 
with paddy. and tbat is three ti ~  

Now. I come from a jute-growing pro-
vince. There, in the mofussil paddy is 
being sold at Rs. 100 per maund. If we 
fix the price at Rs. 40 for jute, how can 
the Minister expect that the production of 
jute will be again coming just like this 
year, because the parity price should be 
three times. that is what tbe C~ t a  J lite 
Committee has recommended. That should 
be the parity price between paddy and jute. 
My question is : what is he going to do 
to bring that parity price between jute and 
paddy? 

Sbri Dlnesh Singh: This matter had 
been taken into consideration. the parity 
between paddy and jute. As I mentioned, 
the Agricultural Prices Commission had 
gone into all these matters. Bearing this 
in mind. we fixed. as I said, the price of 
jute slightly higher than tbat recommend-
ed by the Commission. 

Shrl KrIshna Kumar Chatterjl: Is the 
Minister aware of the fact that most of 
the very important jute mills are sitnated 
in Howrah. the constituency which I 
represent. I would say that tbis IJMA is 
there always hanging as the Domode'. 
,word on the workers. that they will lay 
of!' th. workers and stop the mill for a 
few days in the week. This has been 
going on for a long time. Is the Minister 
prepared to take effective steps to see that 
this constant threat is not there on the 
workers: because of which they are in a 
state of consternation all the while ~  

production is thereby hampered? 

Sbrl Dlnem SIngh: My statement should 
remove any misunderstanding on this 
account 

ShrI M. ~J  In consideration of 
the bumper !ute crop whicb is expected. 
will be cami'der export\nr taW jute? 

SIal DIneIIa SlaP I We can, consider If 
It become neceaary. 
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SbrI s. J[. TaparIJIb: It is an establilbed 
fact that the coveman cost of jute in our 
country is about fifty per cent lower thaa 
In Pakistan. Conceding that the price of 
raw Jute is the lILIIle in both countries, 
lDay I know why our export prices are 
nearly thirty per cent higher than the 
export prices of Pakistan? What would 
he attribute thia to---blaher taxes. higher 
excise duty or what? 

8brI DIDeIII SInIh: I am sony the hon. 
Member baa for the second time not J:iven 
the correct things. Jute prices in IDdl& 
and Pakistan arc  not the same; they arc 
very much cheaper in Pakistan. 
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11.13 lin. 

RE: BUSINESS OF THE HOUSE 

!lui Baku AD MIrza (SecuDdarabad): 
Sir, on a point ot order about the 
buaines. The Education CoIIimiaaion 
report •••• 

Mr. Speaker: No, please, not now 
Shri Hem Barua. The order of business 
Is not fixed by me. 

!nUt 1IaIW AD MIrza: After call 
attention notice, I WlIJ aay that. 

Mr. Spe4er: All of us may have to 
A)' about that. Somebody else may want 
to disCuss comething e!Je. The wbole of 
tlie day we will discuss the order of 
~.D ss. I bave no objection. Let ns 
ICe by evening what we can do. If you 
WBIIt, you can discuss in the evening. If 
you raise that poiDt now, there are a 
.umber of J!eOPle. Tbey have come to 
my Chamber, not here. 8.s you are rillintl 
.ow: they wanted toincltide this and that. 
I have Dot been able to oblige them. 

Slut Bakar All Mirza: It is an extra-
ordinary situation. a revolutionary mea.ure 
which Is going to affect millions. T want 
It to be taken up 11m before any other 
business. He says he is going to 
aunounce on the I Sth oC August.... . 
(lllt6rupII01U. ) 

Mr. ~ I Will you pleue sit down 
when I am on my legs? Let us lollow 
that 'princlple at least. Other members 
also suggested some other things. I would 
have myself proposed it before the House 
if you had at least discussed it with me. 
I want the hOD. members to give up the 
practice of just standing up and mislng 
any question. If you want to raIJe any 
point, Mr. Nath Pal or other hon. members. 
I have absolutely no objection. T will jnst 
sit here and everybody can raise every-
thing. J 1rant only the rules to be chanJed 

Re. iJ:O.H. 

to ena'bleme 10 that I will he free to sit 
Ilene seeing everybody raI1ing all)'tbina. If 
the Ministers arc able to reply, I will be 
very 'happy to hear them alao I only aay: 
let 111 tollow some procedUre. 

One Should not simply raise 811)'think. 
here. That is what I say. Now, Shri 
Hem Barna. 

Slut VllSlldevan Nair (peermade): Will 
you kindly allow us to convey what we 
wish to aay through you to the Minister 
of Education? The situation is this. The 
Minister has said that aD the I Sth August. 
the Government of India is going to· 
declare its policy. Now, before the LOt 
Sabha discusses the repon, if the Govern-
ment is going to declare its policy on the 
I Sth of August, it looks very odd. It is 
really unfortunate that they are doing it. 
We wID at leu! request him through you 
that they will postpone the declaration 
till tbe Lot Sabha gets an opportunity to 
discuss it. 

Several hon. Members rose-

Mr. Speaker: Now, Shri Bakar Ali 
Mirza has begun it. He has set the hall 
rolling. So. I must now hear every body! 

Sbri Bakar AU Mina: It js R very i1II 
portant thing, Sir. 

Mr. Spellker: I k!low if Is a gerY fID. 
portant thing: J agree with you . 

SbrI Bakar All MImII It is abnormal 

SbrI l1li1 RaJ Madholl: (South Deihl): 
About the report of the Education 
Commissiou, this question has been-

Several hon. Members s~

Mr. Speaker: One by one; not allot 
you together. 
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